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Prasent s Shri E.X. Josepht counsel for the
applicant.

nrs« Avnish Ahlauat, counsel for the
respondents*

Pursuant to the request of the learned

counsel for the applicant, uhich is not opposed

by the learned counsel for the respondents, the

case is adjourned to 24.1.91.

(P.C. 3A1N)
wemberCa)

(T.S. QBEROI)
, nEineER(3) ,

(jTv mi/'io , .
Applicant through Shri £,X, Goseph, Counsel,
On. behalf of the respondents Wrs Avnish
Ahlauat, Counsel, is present.

The learned counsel for the applicant

filed a copy of the Ministry of HeaiSh an<
X.

Family Uelfare(Departnient of Health) order
• ••

Glatefili 24th Oanuary, 1991 uith regard to the

posting of the applicant as Professor

of Medicine_in_the 'G,T,8, Hospital,™:,

Shahtiara, Delhi^uith immediate effect.

The learned counsel for the respondents

stated that she too e±so received a copy

of the^ordsr -±ri rue'?.tioo, uhich has come op

from Respondent No,3 £s=idsti:.

In u je u of the. above, the D,A« is

dismissed as having become infructuous.

(P.C. 3AIN) ))'
I^IEPIBERA) •

{T.S. OBEROI)
P1Er^,BER(3)


